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HON'BLE SHRI JUSTICE V.5, AGGARWAL, CHAIRMAN
HON’BLE 5HRI RLK UPADHYAYA, ADMINISTRATIVE MEMBER
Radnha Krishanan Nair

5/0 Shri V.Kkumar Pillai

Janakpuri

Hew Delhi-58

(By Advocate : Shri S5.K. Gupta)

V&arsus

1. shri Bhawni 3ingn
Director Gensral of Works
fm =
rid

CPWD, Wirman Bnawan, New Dslni,

[N

Shri Sudhir Kumar,

Suparintending Enginesr {eElectrical
Co ordination Division,

CPWD Buidling, ,

7th Fioor, East Blgock, (Bshind Havat Regshcy)
R.K. Puram, New Delhi-2Z2.

Nt

v e s RBEpONdents
(By Advocats @ 3hri R.P. Aggarwal)

ORDER (ORAL)

SHRI JUSTICE V.5. AGGARWAL:-

Learnad counsel for the petitionsr states that

cL

has since been grants
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(R.K. UPADHYAYA) (V.S5. AGGARWAL)
ADMINISTRATIVE MEMBER CHAIRMAN




